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up for cODStraction in the Samastlpur 
district or not, in the near future. 

....... 1 of. Boale of Sealdall, ....... kot 
Espress 

9919. SHRI S. S. KOTHARI: Will 
the MlDister of RAILWAYS be pleased to 
state: 

(a) whether it is a fact that a third 
clasl bOlie of Sealdah-Pathankot Express 
caulbt fire and a number of casualties 
occurred; 

(b) if so, tbe reasons for stoPPinl tho 
train after 20 minutes of the fire and why 
the alarm cbains were not provided for in 
the compartments; and 

(c) the steps Govemment are taking 
to avoid recurrence of sucb incidents and 
ensuring tbat alarm chains are provided in 
every train ? 

THE MINISTER OF RAILWAYS 
(SHRl C. M. POONACHA): (a) On 
13-4-1968, a third class coacb of 17 Up 
Sealdab-Patbankot Express caulbt fire 
before tbe train reached Hazaribagh. 7 
penons were killed as a result of their 
jumpinl out of the carriage which had 
caught fire. 20 persons were injured, 
intludinl nine cases of grievous injuries. 

. (b) The fire was noticed by the Assis-
tant Driver of the train when he looked 
back after S Kms. beyond Chichaki station 
where the fire had been noticed by the 
station staft", i.e. after 3 to 4 minutes fr-
the time the fire was noticed at Chlchaki. 
He informed the Driver who imDWdiately 
applied the emergency brakes and brough, 
the train to a stop. 

The alarm chains were provided on 
tbe train but had beea blanked off in this 
and some other compartments in view or 
the heavy incidence of alarm chain pullinl. 

(c) The cause of the accident is beinl 
inquired into by the Additional Commis-
Idoner of ·Rallway Safety. Necessary action 
will be taken on receipt of his report. 

All paasenger coaches are provided 
with alarm chains and instructions have 
aIao been issued to the Railways to restore 
the alargi chains in all non-suburban. trailll 
l"lIOfOYfr they wore blailkod otr. 

S ... II Seale I ...... ies 

9920. SHRI S. KUNDU: Will the 
Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleas.d to state : 

(a) the number of small scale indus-
tries relistered under the Factory Act 
throulhout India and how many of such 
illdustries are· at present working; 

(bl how many of such industries are 
located in different States and Union terri-
tories from 19S8 onwards ; 

(c;) the total capital invested on such 
industries, State-wise ; and 

(d) the measures taken to promote 
exports from such small scale industries 
and the main items of export ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (al 
to (d). The information is being collected 
and will be laid on the Table of the 
House. 

H E.C., Ranchl 

9921. SHRI S. KUNDU: Will the 
Minister of INDUSTRIAL DBVELOP-
MI!MT AND COMPANY AFFAIRS be 
Pl-ed to state: 

(a) whether the Heavy EDlineerina 
Corporation, Ranchi obtained a contract 
to supply fabricated material to a Steel 
Mill in Syria or BOme of tbe Middle East 
countries sometime back ; 

(b) if so, the amount of the tender 
money and whether the Government con-
conaed in the Middle Baat have accepted 
it heinl the lowest ; 

(c) if so, whether the tender was 
worbd out ; and 

(d) If not, tbo reaaons therefor? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMEDI: (a) 
to (d). The jnformation will be collecte" 
!,~\llaj\l OP tile Table of t!ll' Jl91!8~! . 




